HIGH COURT OF SIKKIM
GANGTOK

No. &L jHcs Dated: | 3%‘)/ 242,

.........

OFFICE ORDER

Hon’ble the Chief Justice has been pleased to constitute a Committee
for re-working and streamlining the responsibilities of staff members and
officer of each District Courts, to ensure optimum utilization of human

resources, comprising of the following members, with immediate effect:-

1. Mr. N.G. Sherpa,
Principal District and Sessions Judge,
Gangtok

2. Mr. Sonam Palden Bhutia,
District and Sessions Judge, Namchi

3 Mr. Jiwan Kumar Kharka,
Registrar (Judicial Service),
High Court of Sikkim, Gangtok

By Order,

Sd/--
REGISTRAR GENERAL

Memo No. V (202)/Confdl/HCs/ 14 50— &S
Dated: ['g[(; f&OZé

Copy to:
1 Mr. N.G. Sherpa, Principal District and Sessions Judge,
Gangtok;
2 Mr. Sonam Palden Bhutia, District and Sessions Judge,
Namchi;

3  Mr. Jiwan Kumar Kharka, Registrar (Judicial Service), High
Court of Sikkim, Gangtok;

4  Joint Registrar-cum-Sr. Judgment Writer to the Hon’ble, the
Chief Justice, High Court of Sikkim, Gangtok;

5 Additional Registrar-cum-PS to Hon’ble Judge, High Court of
Sikkim,Gangtok;
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Joint Registrar-cum-Sr. Judgment Writer to Hon’ble Judge,
High Court of Sikkim, Gangtok;

All District & Sessions Judges, Sikkim,;

Director, Sikkim Judicial Academy at Gangtok;

Member Secretary, Sikkim State Legal Services Authority at
Gangtok;

All the Chief Judicial Magistrate-cum-Civil Judges (SD),
Sikkim;

Deputy Director, Sikkim Judicial Academy at Gangtok;

All the Civil Judges-cum-Judicial Magistrate, Sikkim;

All the Civil Judges-cum-Judicial Magistrate, Sub-Divisions,
Sikkim;

Computer Cell, High Court of Sikkim for uploading in the
official website;

Guard File; and

File.
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